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(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
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4. | Comporate Identity No. /|Limited Liability
Identification No. of corporate debtor. U15143TG1997PLC028321

5. | Address of the registersd office and H Mo. 4-5-3,Station Road,
principal oftice (if any) ¢t corporate debtor | Adilabad, Telangana 504001 India

6. | Date of closure of Insoljency Resolution | 11-09-2022
Process
7. | Liquidation ¢ eent date of 12-08-2022 but order copy made
corporate debtor available online on 26-09-2022
8. | Name and registration pumber of the Gonugunta Murali

insolvency professional peting as liquidator | Reg.No.IBBIIPA-001/1P-P00G54/
2017-2018/11139

H.No. 16-11-19/4, G-1, Sri Laxmi
Nilayam, Saleem Nagar Colony,
Malakpet, Hyderabad,

Telangana, 500036.E-mail id:
gmurali34@gmail.com

MSKM Group, 11th Floor, 1209,
Vasavi MPM Grand,
Yellareddyguda Road, Ameerpet,
Hyderabad-500038.

E-mail Id:gsolip@gmail.com

and gmuralid4@gmail com

11] Last date for submissign of claims 26-10-2022

Notice is hereby given thatlthe Hon'ble National Company Law Tribunal, Hyderabad
Bench has orderedthe comjmencement of liquidation of the Mis G S OILS LIMITED
on 12th September 2022 but order copy made available on 26th September 2022.
The stakeholders of Ws G S OILS LIMITED are hereby called upon 1o submit their
claims with proof on or before 26th October 2022, to the liquidator at the address
mentioned against item Ng.10.The financial creditors shall submit their claims with
proof by electronic meang only. All other creditors may submit the claims with the
proof in person by post or py electronic means.

Submission of false or migleading proof of claims shall attract

9. | Address and e-mail of fhe liquidator,
as registered with the Board

10| Address and e-mail to pe used for
correspondence with te Liquidator

M/s GS OILS LIMITED — 4 :wa:o&:i FRLRT
l%‘o' Particulars Details 1. | s8hy . aLrs B L 256) G S wond) OBE
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